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Wyand gold field which extends from Nilgiri 
district (Tamil Nadu) to Kozhikode district 
in (Kerala) has revealed poor gold minera-
lisation on Kerala side and therefore does 
not warrant any mining activity. Investiga-
tion of alluvial gold in Nilambur Valley in 
Kozhikode district has also indicated the 
reserves too small for any viable econo-
mic exploitation.

U.S. Arms Aid to Pakistan through 
Third Countries

1714. SHRI C. JANARDHANAN ; 
Will the Minister of EXTERNAL 
AFFAIRS be pleased to state :

(a) whether the U.S.A. continues to 
supply military hardwares to Pakistan 
through third countries ; and

(b) if so, the quantity and value of 
such supplies received by Pakistan, since 
March, 19 71 ?

THE DFPUTY MINISTER IN  THE 
MINISTRY OF FXTFRNAL AFFAIRS 
(SHRI SURENDRA PAL SIN G H ): (a)
and (b). The U.S. Government have 
denied that the US Government is supply-
ing military hardware to Pakistan through 
third countries. According to them, since 
March, 1971, no requests for such transfers 
have been received and no permission has 
been granted.
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Grant of City Allowance to Employees 
of Rourkela Steel Plant

1716. SHRI GAJADHAR MAJHI : 
Will the Minister of STEEL AND MINES 
be pleased to state :

(a) whether there is any provision of 
allowing the employees o f Hindustan Steel 
Limited to draw City Allowances including 
House Rent and City Compensatory 
Allowance ;

(b) whether the employees of Rourkela 
Steel 'P lant are getting City Allowances ; 
and

(c) if not, the reasons therefor ?

THE MINISTER OF STEEL AND 
MINES (SHRI S. MOHAN KUMARA- 
MANGALAM) : (a) Yes. Sir.

(b) No, Sir.
(c) In terms of the rules of the Com-

pany governing the grant of house rent and 
city compensatory allowances, these allow-
ances are admissible to employees stationed 
at certain localities specified in this behalf 
on the lines of the corresponding rules of 
the Central Government. Rourkela is not 
one of the localities so specified.
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